4325  Bilis Introduced

BACKWARD COMMUNITIES (RELI-
GIOUS PROTECTION) BILL*
s m!n‘tt et (39E)
TEI@ FEATE 5 anfas fawara @ fw
s o= Spgia S, sl
siifew. wrfadt aur s fawd RGN
F safeaat & ot ot afkada & st
stfeF ST T FF F fAg swaey
FO I fagas F1 3w 7 7 qwfa
& w7 |
MR. DEPUTY SPEAK ER : The ques-
tionis :

““That leave be granted to introduce
a Bill to provide for more effective protec-
tion of the Scheduled Castes, Scheduled
Tribes and other backward communities
from change of religion forced on them on
grountls other than religious conviction,”

The motion was adopted.
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HEALTH (PERIODICAL MEDICAL
CHECK-UP OF PRESIDENT, PRIME
. MINISTER AND DEPUTY PRIME
"MINISTER OF INDIA) BILL*
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. MR.DEPUTY-SPEAKER : The question
Liss

“That leave be granted to introduce a
Bill to provide for the medical check-up
of the President, the Prime Minister and
the Deputy Prime Minister of India from
time to tu'ne at the All India Iusutute of
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Companies (Amdt.) 4326
Bill

Medical Sciences, New Delhi and for
matters connected therewith.”

The motion was adopted.
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HEALTH -(PERIODICAL MEDICAL
CHECK-UP OF MEMBERS OF PARLJA-
MENT) BILL®
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MR. DEPUTY-SPEAKER : The question

“That leave be granted to introduce a
Bill to provide for the medical check-up
of the members of Parliament from time
to time at the All India Institute of Medical
Sciences, New Delhi and for matters
connected therewith.”

The motion was adopted.
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15-27 hrs.

COMPANIES (AMENDMEN]) BILL—
Contd.

(Substitution of sections 293A, 324 etc.) by
Shri Madhu Limaye.

MR. DEPUTY-SPEAKER .. Now, the
House will take up furthier consideration
of the Companies (Amemdment) Bill of
Shri Madhu Limaye. Professor R. K.
Amin was on his legs. The time allotted
was 1 hour 30 minutes, time takén 1 hour
and 13 minutes and time remaining is 17
minutes.
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